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omen or THE CHLEF METROPOLITAN MAGISTRATE
noose AVENUE count comvrnx, perm
DUTY ROSTER FOR THE MONTH SEPTEMBER, 2023

The f°"°“’i"8 Ld- ACMMs and the undersigned posted at Rouse
Avenue Court Complex, shall work as Duty Magistrate on the dates noted

against their names relating to all cases triable by courts of magistrate

initiated by the CB1, as Well as for the work related to designated courts for
trying the cases pertaining to MIP/MLAS,

It is enjoined upon the Duty Magistrate to attend all urgent matters

including remand work, search warrants. The Duty Magistrate deputed for

holidays, Second Saturday and Sundays etc. shall look after the cases of CB1,

warrants of arrest, transit remand, issued by the authorities beyond Delhi etc.

He/she shall also dispose off all other matters not specifically mentioned

herein,inc1uding recording of statement u/s.164 Crpc.

agistrate
lNo. {working day)
S1. ame of Ld. Duty iDay of duty Bunday/Holiday ‘_ ‘Court

oom

O.

01. s. Mahima Rai Singh
MM '
esidential Address:-
ouse No. 10/XII, First
oor, Sanjay Nagar, Near

Gulabi Gagh, Delhi-110007

03-09-2023
24-09-2023

201

02. iMs. Vidhi Gupta Anand,
QCMM-01

esidential Address:-
B-123,Top Floor, Nirman

Vihar,De1hi-1 10092

01-09-2023
14-09-2023
15-09-2023
16-09-2023
25-09-2023
26-09-2023
27-09-2023

28-09-2023

203

03. lMr.Deepak Kumar II,
EIQCMM-02

esidential Address:-
778, Type-08, R.K.

IPuram, New Delhi

02-09-2023
04-09-2023
05-09-2023
06-09-2023
08-09-2023

29-09-2023
30-09-2023 205
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esidential
Address:-

Mr. Vaibhav Mehta,
QCMM-03

04

H.No. 5639/40, Basti
l1:harph0olSingh Sadat

ana,Sadar Bazar, Delhi-O6

18-09-2023
19-09-2023
20-09-2023
21-09-2023
22-09-2023
23-09-2023

17-09-2023

CMM-04
Mr. Harjeet Singh Jaspal,

10-09-2023
1 1-09-2023

07-09-2023
09-09-202305 igesidential Address:- D

B-801, Judicial Officer's 12-0940”
lResd. Complex, Sec.-
26,Rohini, Delhi-1 10052

13-09-2023 593

(Mahima Igi Singh)
Chief Metropolitan Magistrate

Rouse Avenue District Court
New Delhi

Remarks:

The dates which are in bold and underlined, fall on Sunday, Second

Saturday and Holidays.

When any working day is declared a holiday, the Duty Magistrate on that
day will be deemed as Duty Magistrate for whole day without‘ any further

order.

Duty magistrates are advised not to proceed on leave or remain absent on

the day they are depuled as Duty Magistrate except under exceptional
circumstances or emergencies. In case of an emergency or unavoidable

circumstances,if a Duty MM must proceed on leave, he/she shall send a

f°m1a1 request in advaflw f°F Change of duty with the consent of an

we
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AQMM “mains ta lillilutill iililll ill his/her plane in the ol‘i’iee of
utitietnhgneti.

Til“ lliiliilllllttlll upplhuninnn until tlimuily he llluu in the uonuerneil Court of
CMWACMM“ wh°"’i“ “iii Qillllge nhuut hua ulroutly been fllctl./ FIR has ulreudy
been assigned an the unto mny ha.
All ntiseeliuiiunlm upplieluiumi other unm hull ll[1l‘lllOilii0llll us mentioned In
chuulnr uo.2lXl22.2u{)7Q.Q/pup ,5; !:l||||nB/RAIDC/2il22 Dulctl l2.tl7.2022 . hmuetl
hi’ Ld. Principal l)lsuiet it Session JlldgQ.Cu|n-Slllwllll Judge (P.C. Act) (CB1).
Rouse Avenue Court (fiolnpiox. Delhi). he flied directly iu the Filling conflict‘-

6. Oiiicors will be nvailuble pliyslcnlly in courtroom till duty hours.
7. The Oliloiitls who nutunlly perhmneti tluly with Pffitilllflfl °m“°l'“ °"

Suntinylltolitlnys shall he entitled for compemnnory ienvo, as per rules.
8. The Official email IDs oi renders of concerned courts are provided hereunder.

$1.116.’“g_;\§*lllccii'i@nelconrt Li-lll\lliiil,?I57_ 3 3
l. Ms. Mnhimn lint Singh.  smMmm

i2. Ms. Vidhl Gupta Annntl. 
A.CM,M~0lta. Mt'.Deepnk r<tinuii.iii  mm
scum-oz, 7

it. Mr. Vtiiblltiv Mslidf 3 3 3
ACMM-03

,, 1 -

l5. Mr. I-lnrjeet Singh Jnspnl.Mm 
,ACMM-O4 g g 77

(Mahlma Ral Singh)
Chief Metropolitan Magistrate
Rouse Avenue District Court

New Delhi

Order No.CMM/RADC/DR/2023] 5 3 qq p ..( 1 14.0 Dated, 2 3 - re at Av 2.3.

Copyforwardedfor irqformatiou and necessary action to.-

l.The Ld. Registrar General, Hon‘blo High Court of Delhi.
2.The Ld. Principal District & Sessions Judge. (l~IQS).De1l1i-

. WV l
. ~



¢

l

{..

v4
!.
$1,‘

fin

§s_ ».~,M.
J
‘1_-;s;.¢.;.. .

§gi

j’-""  i*"---»,,“~_%u

s.Th@ I-<1 Principal District it §€§§len Jtltlgfl-Cum-Special Judge (P c A o
cBI), Rouse Avenue Court Cg l ' Cmull .o lhl4. The Ld. ACMM ex G ). s Rouse Avenue District Court Complex, New Delhi.

5. The D1 -”°°‘°‘ °f Pmsecvlion. cm, mock No.3, 11 Floor, coo Complex,
Lodhi Road, New Deni ‘

_ 6.The Director of Prosecutio

7'The Chief Pr°Se°“t°1'~ CB1/ACB. Rouse Avenue District Court, New Delhi.
~/871%?‘Website C°mmili¢¢. Tis Hazari Court, Delhi for uploading on the

official website

9‘The Branch Imcharge» Care Taking, Facilitation, Computer and Filing
SCCHDII, RADC, New Delhi

10. The Reader to the court of undersigned.

11. The Lockup In-charge, Rouse Avenue District Court, New Delhi.

_ 12. The Police Chowki In-charge, Rouse Avenue District Court, New Delhi.

13. For uploading on ‘LAYERS’.

.01}4%14. The Ld.Secy. DLSA, RADC, New Delhi.

(Mahima ai Singh)
Chief Metropolitan Magistrate
Rouse Avenue District Court

New Delhi

“- GOVL of NCT of Delhi, Tis Hazari Courts,Delhi.
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